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COonditien of Building of Mandasaur
Telephome Exchange, M.P.

5910. SHRI B. R, NAHATA.:

Will the Ministey of COMMUNICA-
TIONS be pleased to state:

(a) the class of building construc-
ted for Mandasaur Telephone Ex-
chang in Madhyga Pradesh;

(b) the condition of building, its
plaster, roofing and other portions of
the building; and

(¢c) whether this type of building
has made it an inefficient Exchange?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) Mandasaur Telephone Exchange is
a permanent structure.

(by The building has been inspec~
ted by an Executive Engineer (Civil)
and found structurally sound. Plast-
er has however been founq p«eling
at certain places. Steps are Dbeing
takn to replaster, wherever neces-
sary.

(¢) The peeling plaster has created
some dust requiring slightly more
frequent cleaning. Efficiency of the
exchange has however not been ad-
versely affected to any significant ex-
tent on this account.

Restoration of Express Delivery Sys-
tem in Posta] Service

5911. SHRI S. SINGRAVADIVAL:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there are representa-
tions from the public for the restora-
tion of Express Delivery System in
the postal service enabling the de-
livery of the un-registered 1letters
even on holidays;

(b) will the Government treat this
as a utility service and comply with
the request:

(c) what steps are being taken to
revive the Express Delivery System
in the Postal Service; and
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(d) when it wil] be revived?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) to (d). There has been repre-
sentations from certain quarters for
the restoration of the Express Deli-
very Service. The proposal for its
revival was considereq in depth by
the Department. Keeping in view its
limited base, it has been decided ot
to re-introduce the service,

Agitation by Employees of F.C.L
Rajkot

5912. SHRI RAMJIBHAI MAVA-
NI: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether some employees and
Union workers of the Food Corpora-
tion of India Employee’s Association—
Gujarat Region at Rajkot Branrch
were on relay fast and on agitation
between December, 1979 and 26th
January, 1980;

(b) if so, what were their demands;

(c¢) how the agitation was  with-
drawn;

(d)the assurances which were giv-
en by the management officials at
Rajkot and Ahmedabad; and

(e) the steps taken to implement
the assurances and the demands?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
Yes, Sir.

(b) The main demands of the emp-
loyeeg were that the F.C.l.:

(i) should construct their own
godowns;
®

(ii) should not release storage
capacity in Saurashtra hired from
private parties; and

(iii) should not transfer staff.

(c) and (d). The agitation was
withdrawn when the managemént
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agreed to keep the transfer orders in
abeyance till the close of the acade-
mic Yyear.

{e) The assurance was kept and
fulfilled.
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Investigation imto Billing System

5914. SHRI G, Y. KRISIINAN:
Will the Ministey of COMMUNICA-
TIONS be pleased to state:

(a) whether Government propose to
investigate into the working of the
billing system of telephone calls with

a view to identifying the reasons for
specific cases of under-billing, over=-
billing and of non-issue of bills; and

(b) i so, what are the details
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) No, Sir.

(b) In view of (a) above this does
not arise.

12.00 hrs.

Re. MOTIONS FOR ADJOURNMENT

REPORTED RESIGNATION OF JUSTICR
RAMESH CHANDRA SRIVASTAVA OF
ArvraHABAD HIGH COURT

MR. SPEAKER: Please do not
come to me. Do not come necar the

Chair. You go to your seat.

7 qEmEr g A &1s% 1. . . g
(). AT A AR G & U
AW I JRHY TG g1 AW Ay G
9T JTRY |
I am taking note of everything and
I am going to reply to everything.

st srEw Pagrt At (A5 Paeal)
I A AT )

AW WHAR: TG deA @MW DL
JELT TET g1 HLE TEA A STt
2 . . . (wEuw). .

I have receiveg a number of notices
of adjournment motions....

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Please allow us to
make g submission.

MR. SPEAKER: If somebody seeks
my permission I always listen to him,





